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DECLARATION OF ASSETS AND LIABILITES BY ABIDUR RAHMAN

I, ABIDUR RAHMAN S/o MOEEDUR RAHMAN, Aged-62 years Resident of VillagetP.O.-
CHANDRADEI, Distt.-ARARIA, Bihar give herein below the details of the Assets (Immovable,
Movable Bank Balance) etc.

{1) Details of PAN and Status of Filing of Income Tax return :

Sr. | Name Permanent Account | The financial year | Total Income |
Nao. Number (PAN) for which the last | shown in income
Income Tax return | Tax Remm (in
has been filed Rupees)
1 Self AEVPRY547] 2024-2025 NIL
2 Spouse AEXPADI0AC 2024-2025 NIL
3 Dependent-1 ADPPZ4800M NIL NIL
4 Dependent-2 OSVPS2465E NIL NIL
5 Dependent-3 NIL NIL NIL
A. Details of movable assets :
S. | Description | Self Spouse Dependent-1 | Dependent-2 | Depen | Depen
Nﬂ. ESIDI'!.} {Dﬂﬂghtﬂﬂ Ed-l:‘l'l.i—l dent-4
¥ Nuzhat Ara | Noor Zeba | Noor Sehar |
(i) | Cash in hand | 50000/ 20000/~ | Nil Nil INil [ Nil
(ii) | Detwils of Deposits [ (1JU.B.G.B. CBI Araria | HDFC Araria | HDFC Amrin | Nil | Nil
ok Tam | 100750100004406 | pocNo | oMo, 2 | soronmeizsieon |
: i 20050104 | S0I00SE1255102 | SO100561254600 |
and all 5
;ﬂ"f'“w E Rs.77776.54/ R, Rs. 1005221 | Rs. 7477.12 :
U e | (2) SBI_ P | FEAOLIZ
Deposis— with, | Vidhan Mandal |
Finangial Ao No. |
Companies  and | 20324811004
S Rs. 1474286.81
ocicties and  the
account  in cash |
such deposit |
(D | e ot eswimest {050 Nil Nil Nil I Nil | Nil
5 have ke |
-



NAME Permanent Account | Year for which last | Total Income
Number (PAN) Income Tax Return Shown
filed |
(a) Candidate AEVPR9547] 2023 il
(b)Spouse AEXPAOR04C 2023 Nil
(c) Dependents | & 2 ADPPZAR0OM & Nil Mil
OSVPS2465E :
Details of Assets and Liabilities is rupees
Description Self Spouse Dependent-| | Dependent- | Dependent-
(] (1]
Movable Assets | 22,62.000.00 | 12,00,000.00 Nil il Nil
{Total value)
Immovable Assets Nil Nil il Nil Nil
(1) Purchase Price and | 9,65,000.00 | 14,90,000.00 Nil Nil Nil
Development Cost of
Immovable property
(i1} Any Investment on the Nil 95,000.00 Nil Nil Mil
property by way of
development, construction
elc.
(iil} Approximate Current | 235 50,000/~ | 40,30,000.00 Nil Nil Mil
Market Price of Asets
(Total Value)
Liabilities Nil Nil Nil Nil Mil
(i} Government Dues il Nil Nil Nil Nil
{Tatal)
{ii) Loans Ffom Bank Nil Nil Nil Mil Nil
Financial Institutions and
Others {Total)

Highest educational qualification :

MATRIC- YEAR-1980 AZAD ACADEMY, ARARIA, BIHAR SCHOOL EXAMINATION BOARD, PATHA

{(Give details of School/ University education with full form of the certificate/ diploma/
degree/ course) (Name of the School/ College/ University and the year in which the
course was completed)

A

"




3. Details of Immovable assets :
{MNote : 1. Properties in joint ownership indicating the extent of joint ownership will also have o
be indicated.

2. Each land or building or apartment should be mentioned separately in this format.)

5. | Description Self Spouse Dependent-1 | Dependent- | Dependent-
Mo, i I
(i) | Agricultural land Location(s) Chandradei Bangama Mil Mil Nil
& b Hayatpur Hayatpur
ey Number {S] g Alc No- 491,
i |12 20
Bangama Afc ?”' Rty
340, 341, 342,
344, 351, 353,
366, 367, 368,
369,375355, 359,
319, 330, 765
BES, 332, 354,
393, 339, am,
335, 367, 1B,
117,292, 672
Aren (Total measurement in Acres) 34.39 1.as - Nil Nil
Whether inherited property (Yes or Noj) Yes Yes = = =
Date of purchase in case of self acquired - - - . -
|_property
Cost of Innd (in case of purchase) af the E = = - =
time of purchase
Any investment on the land by way of = - - - =
development construction ete. |
Approximate Current Market value % = = = i
(ii) | Nep-Agricultural land BASANTPUR - . = . |
Location(s) KAKORWA
Survey Number (s} SISAUNA
MAJKURL Ade
BE5,13, 313, 292
Aren (Totnl messurementin s, {t) | 6316.60 Sq.ft. | - 5 . -
Whesher inherited property Yes - . - - |
(Yes or No) |
Date of purchase in case of self acquired | 992, 1999 - - . - |
| property purchased
Cost of land (in case of purchase) a1 the | Hs, - = - =
fime of purchase
Any invesiment on the land by way of - - < 7 -
development construction ete,
Approximate Current Market value - - i 3 =
(ii1) | Commercial Buildings - POTHIYA % z 2
{Including apartments) ANC-201
-Location (s}
-Survey number (s) ;
Built up Area (Total messorement in sq. L) | - 9147.60 Sq. fi. X = a
Voucher inhented property - - = = =

ot



(¥es or Noj - Mo = = =
Date of purchase in case of self acquired | - 1995 = = -
property '
Cost of property (incase of purchase at - 3000 = 5 =
ihe time of purchase) '
Any investment on the property by way | - M.E. Ol g2 =
of development construction ete. Agency Maina
Pothiya, Palasi
Cost-Rs.
Approximate current market value - Hs. MNil Mil Nil
[iy} Residential Buildings (including Chandradei = I 6Ll E:
aparments) Ade Mo, 339, 379
-Location (5) Basantpur Ade
-Survey number(s) Mo BET
City Hean
Buddha Marp,
Pamma Fit WNao.
503
C Type Flu, Taj
Saraj Grroup,
New Delhi
Area (Total measurement in 5q. fi.) ROST.RO Sq. i - = = -
Built up Area (Total measurement insg. | 589780 Sq. . | - - -
fi.)
Whether inherited propeny (Yes or No} | Yes - & - =
Date of purchase in case of self acquired | - - = = =
property
Cost of property (In case of purchasejat | « - - s =
the time of purchase)
Any invesiment on the land by way of - - = - -
development, construction ete,. !
Approximate Current market value for Rs. B s - -
all three residential house !
(v} | Others (such as interest in property) - - - - - |
{wi) | Total of current market value of (i) to Rs. Rs- 4 - -

(v} abave

(&) 1 give herein below the details of liabilities! dues to public financial institutions and government :-
{Note : Please give separate details of name of Bank, Institution, entity or individual and amount

for each item)

5L | Deseription Self Spouse Dependent-| D-apa:lldlrﬂ- I:hp-::ldenl-
No.
(i) | Loan or dues to bank/ Financial - CBI Araria Nil Nil Nil
Institations (2) ;;m o
Name of Bank or Fl
5 i g C.C. General
Mature of loan |
Loan or dues to any individuals/. - . E: 5 -
Entity other than mentioned in (i)
above. Mame (&) |
Amount outstanding |




Mature of Loan

Any Other Liahiliry

Grand Total of Liabilities

(ii)

Government Dues

Dues 1o departments dealing with
government accommodation

Drues to departments dealing with
supply of water

Dwues to depariment dealing with
supply of eleciricity

Dues to departments dealing with
supply of telephones’ mobiles

Dues to department dealing with
government transport {including
aircrafis and helicopters)

Income Tax dues

Wealth tax dues

Service Tax Dues

Muncipal! Property Tax Dues

Sales tax Dues

Any other dues

Grand Total of all govt. duss

GRAND TOTAL OF ALL THE
DUES

(7) Details of profession or occupation :
T | S

(8) My educational qualification is as under :

MATRIC ; YEAR- 1980 AZAD ACADEMY, ARARIA, BIHAR SCHOOL EXAMINATION BOARD,
PATNA
(Give details of highest school/ University education wit full form of the certificate/
diploma/ degree course)
Name of the School/ College/ University and the year in which the course was completed.
(9) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (%) ABOVE :

1. | Name of the candidate = ABIDUR RAHMAN
2. | Full postal address Vill+P.0.-Chandradei
District-Arana

3. | Number and Name of the constituency and State 49, Araria, Vidhansaha, Bihar

4. | Name of the Political party which set up the candidate INDIAN MATIONAL CONGRESS
{Otherwise write independent)

5_ | (a) Number of cases in which conviction order passed (Other Nil
than those referred to in Form 26) )

I {b) Total Mumber of pending cases where the courl Nil




VERIFICATION

I, the deponent, above named, do hereby verify and declare that the content of this

affidavit are true and correct to the best of my knowledge and belief, no part of it is

false and nothing material has been concealed there from. I further declare that :

(a) There is no case of conviction or pending case against me other than those
mentioned in items 3 and 4 above;

(b) I, my spouse or my dependents do not have any asset or liability, other than those
mentioned in items 5 and 6 above.

T
Verified at ..oz thigihe... 1877 . Day of ..o t0v . 2004
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